
 259  m८.  (गाद ..)  Bill

 12.16  brs.

 DELHI  MUNICIPAL  CORPORATION

 (AMENDMENT)  BILL,

 AS  PASSED  BY  RAJYA  SABHA

 (English)

 SECRETARY  GENERAL:  Sir,  ।  lay

 on  the  Table  the  Delhi  Municipal  Corpora-

 tion  (Amendment)  Bill,  1987,  as  passed  by

 Rajya  Sabha.

 12  164  hrs.

 COMMITTEE  ON  PRIVATE  1eaee

 BILLS  AND  RESOLUTIONS

 [English]

 है ७  -अ  Report

 SHRI  x.  THAMBI  S0rt  (Dharma-

 puri):  1  beg  to  present  the  Thirty-first

 Report  (Hindi  and  English  versions)  of  the

 Committee  on  Private  Members’  Bills  and

 Resolutions.

 a

 (लालू1023)

 SHRI  98s  GOSWAMI  (000 ई 211 811 !  :

 We  are  not  challenging  your  ruling.

 MR.  SPEAKER  :  Then  wha:  is  there  to

 discuss  ?  ।  you  are  not  objecting  to  my

 ruling.  then  what  do  you  want
 ?

 (Interruptions)

 MR.  SPEAKER:  Anything  pertaining

 to  this  is  not  allowed  Otherwise,  if  you  have

 got  any  other  point,  I  can  listen.

 (लिटर धा द्माअ ) है है

 MR.  SPEAKER  :  xe  are  you  doing  ?

 Anything  pertaining  to  this  subject  is  taboo.

 The  rest  ।  will  listen  if  there  is  anything.

 SHRI  DINESH  GOSWAMI:  ।  भ

 bound  by  the  ruling.  ।  will  accept  the  ruling

 _  meaae  the  ruling,  whether  1  like  it  or  not,

 is
 ।  ruling

 from  the  Chair,

 **Not  recorded.
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 MR.  8eiee  :  Right  !

 SHRI  DINESH  GOSWAMI:  But  ।  put

 my  protest  that  before  giving  this  ruling...

 (Interruptions)
 **

 MR.  8ee  No,  nothing  doing.

 Nothing  goes  on  record.

 (  Interruptions)*  गी

 12.17  hrs.

 At*this  stage,  Shri  Dinesh  Goswami

 and  some  other  Hon.  Members

 ह  12.0  House

 ‘Interruptions)*
 *

 MR.  SPEAKER  :  Nothing  doing.

 (17701 00013) *
 *

 ee क

 ESTIMATE  COMMITTEE

 (  दि माए पडती

 Action  taken  Statement

 SHRIMATI  oos  TRIPATHI

 (‘Chandauli)  I  beg  to  lay  on  the  Table  a

 statement  (Hindi  and  एड् 1511  versions)

 showing  action  taken  by  Government  on

 the  recommendations  1एक114  in  Chapter  ।

 of  कफ घंटा  Report  (Eighth  Lok  Sabha)  on

 the  Ministry  of  Parliamentary  Affairs  and

 Tourism—Tourism  Promotion.  in  Himachal

 Pradesh

 । ।

 12.18  brs.

 o  ON  PAPERS  LAID

 ON  THE  TABLE

 [लहरी अरी

 Twelfth  and  Thirteenth  Reports

 ऋमा  ७4.  ४.  CHANDRASEKHARA

 MURTHY  (Visakhapatnam):  ।  स  10

 present  the  Twelfth  and  Thirteenth  Reports

 (Hindi  and  English  versions)  of  the  Com-

 mittee  on  Papers  | हि:  o।  the  Table.

 a  वदवेवयययन

 ।  ।

 **Not  recorded.


